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'controlled fertilizers, exemption from 
{!ustoms duty on imported capital goods 
revival of development rebate and 
other tax concessions, etc., have been 
asked for. 

Proposal to set up five fertilizer plaF'oS 
with foreign eollaboratiop 

1292. SHRI BIREN DUTTA: Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state; 

(a) whether there is any proposal to 
set up live fertiliser plants in the 
country in collaboration with foreign 
.countries; and 

(b) if so, the main features thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI SHAHNAWAZ 
KHAN): (a) and (b). No foreian 
collaboration is presently envislll:ed in 
our fertilizer proaramme in terms 01 
equity participation and external as. 
sistance in this proJitramme is limited 
to the financing of supplies and services 
which are not available in the country. 
Five projects are proposed to be set 
up in the public sector at Mathura. 
Panipat, Bhatinda, Paradeep ana 
Trombay. Each of the inland locations 
plant would have a capacity of 900 
tonnes per day of ammonia and about 
1500 tonnes per day of urea. The coa-
stal plants may be considered with 
larger plant capacities including facio 
lities for production of complex fertili· 
zers. 

Strike 1Iy employees of the coroman-
del FertiUze1'll, VlsakhapatDam 

1293. SHRI BIREN DUTTA: Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) whether all the employees of 
the Commandel Fertilisers, Visakha-
patnam were on strike for more than 
a month recently; 

(b) if 10, the reasons for the strike; 
,and 

(c) the steps taken by Government 
to redress the grievances of the 
workers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI SHAHNA W AZ 
KHAN): (a) to (c). According to in-
formation received from the company, 
the non-supervisory technical/labour 
employees resorted to strike from 
20-8-1973 to 23-9-1973 to press their 
demand for payment of 20 per cent ex-
gratia for 1972 and immediate job 
evaluation. The strike was called oft 
unconditionally from 23-9-1973. The 
job evaluation has since been complet . 
ed by the management and implement-
ed with effect from 1-10-1973. The 
other demands are to be discussed by 
the management shortly with the 
Employees' Union. 
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